
To 

DEPARTMENT OF WOMEN AND CHILD DEVELOPMENT 

(COORDINATION BRANCH) 

F.No.34 (06)/Coord./ Misc./DWCD/24-25/ 

GOVERNMENT OF NCT OF DELHI 

2ndFloor, ISBT Complex Kashmere Gate, Delhi-1 10006. 

The Deputy Secretary (Questions), 
Legislative Assembly Secretariat, 

Delhi - 110054. 

Most Immediate /Vidhan Sabha Matter 

Govt. of NCT of Delhi, Old Secretariat, 

Respected Sir/ Madam, 

Subject: Reg. Submission of Response to Unstarred Question 247 

Unstarred Question: 247 

Encl: as Above. 

Copy to: 

1y77-66 

I am directed to submit, herewith, 100 copies (01 Original & 99 photo copies) of 

the reply to the following Unstared Question for your kind reference: 

Date: 

Additionally, a soft copy of the reply is being provided in a pen-drive. 

The reply has been duly approved by the Hon'ble Chief Minister, Delhi. 

This issues with the approval of Secretary, DWCD. 

27 MAR 2023 

Date: 

Sincerely, 

(sYMPHONY 
Assistant Directa tCoord.) 
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1. PS to Secretary, Department of WCD, GNCTD, for kind information please. 

2. OSD to Director, WCD, GNCTD, for kind information please. 

3. SO to Special Director, DWCD, GNCTD, for kind information please. 

4. Guard File. 

(sYMPHONY) 
Assistant Director (Coord. 




